(a) whether Government’s attention has been drawn towards the report titled
‘Doorsanchar Networkon ki Khuphiya Nigrani mein bhi Chini Ghuspaith® published on
front page of New Delhi edition of Hindi newspaper ‘Dainik Jagran® dated 14 November,
2010;

(b) if so, the Government’s reaction on this report; and

(c) the steps being taken by Government, keeping in view the sensitivity of this
matter?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI SACHIN PILOT): (a) Yes, Sir.

(b) to (¢) The Lawtful Interception Monitoring System installed by Telecom Service
Providers is demonstrated to Security Agencies upto their satisfaction. As per report
received from security agencies, telecom service provider(s) is asked to undertake and
give full assurance on complete segregation of the Lawful Interception Monitoring
System and also the Telecom Service Provider(s) is directed to provide access only to
Indian Engineers for maintenance/upgradation, etc. under direct supervision of engineers
of telecom service providers. No remote Access is allowed to the Lawful Interception
Monitoring System.

Subject to security clearance of the imported equipments, the Lawful Interception
Monitoring System from any country of origin is allowed in Indian telecommunication
network.

Conflict on BPL norms

2704. PROF. SATF-UD-DIN SOZ: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government has admitted before the Supreme Court that it had a
conflict with the States on the question of BPL norms; and

(b) whether it is also a fact that because of this conflict, tonnes of foodgrains were
rotting in the godowns?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF. K. V. THOMAS): (a)
and (b) Government has submitted to the Hon’ble Supreme Court that survey for
identification of families Below Poverty Line (BPL) is conducted by States/Union
Territories (UTs). The work of identification of rural poor will be done by States/UTs as
per guidelines of Ministry of Rural Development and for the urban poor as per the
guidelines of the Planning Commission and Ministry of Housing and Urban Poverty
Alleviation.

Under the Targeted Public Distribution System (TPDS), foodgrains (rice and wheat)
are allocated at highly subsidized prices to 6.52 crore accepted number of BPL families,
including 2.43 crore Antyodaya Anna Yojana (AAY) families (@ 35 kg. per family per
month. Depending upon the availability of foodgrains in the central pool and past
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offtake,' foodgrains are also allocated at subsidized prices to Above Poverty Line (APL)
families. Presently, the allocations of foodgrains to APL families range between 15 kg.
and 35 kg. per family per month.

In addition to allocation of foodgrains under TPDS, the Government makes
allocations of foodgrains under other Welfare Schemes such as Midday Meal Scheme and
Wheat based Nutrition Programme also. Further, this Department has been making
additional allocation of foodgrains to the State Governments/Union Territories
Administrations in case of emergencies like floods, droughts, ete. Additional allocation of
foodgrains has also been made from time to time depending upon the availability of
stocks and requirement/requests received from States/UTs.

However, despite the allocation of foodgrains as above, some quantity of foodgrains
may get damaged due to various reasons.

Pricing of ethanol

2705. DR. K.V.P. RAMACHANDRA RAO: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether it is a fact that he had written to the Prime Minister seeking his
intervention on the issue of pricing of ethanol for Govemnment’s ambitious blending
programme;

(b) 1if so, the details thereof, and
(¢) the final decision taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF. K. V. THOMAS): (a)
Yes, Sir.

(by Minmister for Agriculture had communicated the views of the Ministry
regarding the Expert Committee recommendations on Pricing of Ethanol.

(c) The final recommendations of the Expert Committee set up by Ministry of
Petroleum and National Gas are awaited.

Global Hunger Index

2706. SHRI MOINUL HASSAN: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether India has witnessed only 23 per cent reduction in Global Hunger
Index (GHI) between 1990 and 2010 as compared to China’s performance where the GHI
has fallen by a huge 48 per cent during the same period;

(b) whether according to the GHI which was recently released India’s
performance contradicts the inverse correction between its income levels and GHI scores;
and
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